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. BI. 53 /627 /91U fd. /9. /2023 / 2259—2305.—[8 HIATGY, HRd WHR Bl faAIdh 28.6.1973
DI AR =T J—11030 /2 /73—JCWA & A1 UG URepIRI Yol IAIH 1881 &I &RT 25 FRT Uad
Il & TN SRd g TS AT &5 fAeel & SWguTd, T o & ool # =1 srgegan #
fafafdse Al @1 a 2024 (7% AFI 1945—46) H ATISIAG AAH & HY H AATC O & ford €T o= 8—

. 4. | Sadre | ardra | o fafr | ware &1 fa
I[P Add 1945

1 | o s | 26 W= EEE | sppar
IH Gdd 1946

2 grell 25 AT <F 05 RILEIN

3 TS BigS 29 99 <4 09 NEEIN

4 $3—Ia—fhar 11 3 T 22 THAR

5 AR S 21 U JIg 01 REEIKS
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6 g gt 23 73 S 02 THIR
7 $5—39d JEl (9R) 17 S U 27 RILEIN
8 Gkl 17 [l 3ATTE 26 EEEIN
9 ESCESIRECE 15 3T AT 24 THIR
10 fAeTe—ST—=dT srerar Se—u—fiee (R | 16 RiawR g 25 RIRCIN
AIgHE AEd B Sfeas)
11 HETH T TG 02 IFCTR 3R 10 AR
12 EXER 12 JdCax 3f¥a 20 NIBEIN
13 faareft (Srarae) 31 IR FIfdd 09 THAR
14 T e SHfead 15 TT=R FIfcid 24 NEEIN
15 forama faw 25 faqmR uy 04 REEIN

o srfafes At o % % fRemfadert & s 01 sréer 2024 #1 & @rdt % arfis qamae  forw
RSP Yokg STATTH 1881 i 127 25 ¥ qad ATASITh reshrer ST BT ST 21

T ST e faeell & STRISIUTd

P AR I TAT I A9 W,
Yo dye, SU afd

GENERAL ADMINISTRATION DEPARTMENT
(Co-Ordination Branch)
NOTIFICATION
Delhi, the 19th October, 2023

No. F. 53/627/GAD/CN/2023/2259-2305.—In exercise of the powers conferred by Section 25 of the
Negotiable Instruments Act, 1881 read with the Government of India, Ministry of Home Affairs’ Notification No.
U-11030/2/73-UTL dated 28/06/1973, the Lt. Governor of the National Capital Territory of Delhi is pleased to declare
the holidays specified in the schedule below, to be Public Holidays in the National Capital Territory of Delhi during
the year 2024 (Saka Era 1945-46):-

SI.No. | Holiday | Date | Saka Date | Day
1945 SAKA ERA
1. | Republic Day | January 26 | Magha 06 | Friday
1946 SAKA ERA
2. Holi March 25 Chaitra 05 Monday
3. Good Friday March 29 Chaitra 09 Friday
4, Id-ul Fitr April 11 Chaitra 22 Thursday
5. Mahavir Jayanti April 21 Vaisakha 01 Sunday
6. Buddha Purnima May 23 Jyaishtha 02 Thursday
7. Id-ul-Zuha (Bakrid) June 17 Jyaishtha 27 Monday
8. Muharram July 17 Ashadha 26 Wednesday
9. Independence Day August 15 Sravana 24 Thursday
10. Milad-un-Nabi or 1d-e Milad September 16 Bhadra 25 Monday
(Birthday of Prophet Mohammad)
11. Mahatma Gandhi’s Birthday October 02 Asvina 10 Wednesday
12. Dussehra October 12 Asvina 20 Saturday
13. Diwali (Deepavali) October 31 Kartika 09 Thursday
14. Guru Nanak’s Birthday November 15 Kartika 24 Friday
15. Christmas Day December 25 Pausha 04 Wednesday

Further, as per RBI Guidelines, April 01, 2024 is declared as a public holiday u/s 25 of NI Act for annual
closing of bank accounts.

By Order and in the Name of the
Lt. Governor of the National Capital Territory of Delhi,

PRADEEP TAYAL, Dy. Secy.
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